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please.
House hag to be adjourned for lunch. The
House is adjourned till 2.30 P.M.

SUSHMA SWARAIJ)

SUSHMA SWARAJ)
up Private Members' Business
tions).

Shri Bhupindsr Singh Mam, 264
Member, Rajya Sabha

¥ Ore ¥ qafun dw A

F AT L) Iav WA

ArhaT A Fafsm TravRd W

o q@ frar 20 (sqxem)
Ieeamafa : &f5T 1 Just a minute, .

(Interruptions).., Now, the

—

The House then adjourned for lunch at

one minute past one of the clock.

The House reassembled after lunch at

thirty-two minutes past two of the clock;

THE VICE CHAIRMAN (SHRIMATI
in the Chair,

THE VICE-CHAIRMAN (SHRIMATI
: Now we shall take
(Resolu- -

PRIV ATE MEMBERS’ RESOLUTION !E
RISING PRICES

ot wigene wfrr (afedt dmer) -
HEAAT ITST FAHA  qTfgan, AR
g S wredE dvEg ONAWT 99
F T #@yST fear, saw fag o Pt

: Uﬁf.‘.*uu?c&‘/
LT lwu"'/u-é,.f/’
Yo S Y2

A

“This House expresses its deep concerm
over the continuous rise in prices -of
all commodities in the country putting
the common man in great distress
and also over the addition to the infla-
tionary spiral through issue of admini- -
strative orders, the latest example of
which being the hike in the prices of
petroleumn. products, and urges uponm

F[ ] Transliteration in Arabic Sﬂ’pt.



a7 Private Member’s resolution [RAJYA SABHA)

Govetrittient (o take immediate com-
piehensive steps to anest the continu-
ing  price Tise dug to (he economic
pt_‘)licies, administered price hike and
impott ‘of consumer items at the behest
of. the ;wcrld Bank.”
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re. rising Prices— 2658
Discussions nor fbncld.
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269 Private Member’s resolution
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aTET F 217,

re. rising Prices— 270
Discussion not concid.
§ AT zad AT ewre W @wIT A
efafadt #1 agg wura wuar
A

28T UF IEEr-d HT R @
198 & wews owrkw 29 T
UF ar 4% orewr Sl Yy
T T AT ) FHT e
v a1 fgma o e w1 2
TH X 9T 91 ¥ yAqER, 92 A%
# femm 2 WE 9T o1 F
4 41 209, qETE F 3‘arr 214,
fore % 221,
AFGEAH 223, FACH 225, =
225 I, ¥ 92 § 228, Hwd
A 229,90 # 229, 4§ 231, ws
W 234,97 § 236, :;arr%a- 242,
qTET H 242, fagww W 343,
FIAT F 244 T W F@ 200
q 24493AFT Z g MW | T
e‘m‘rfﬁm@rmﬁag‘rwaﬁﬁ
o F T fRwogot @ ‘¥ W@

1 uT aT F1 qg amare &
YIS | TR W 7 g%
fead #ar awren  frgr g1 YarEw
TR wrew” A gar 3

“New Delhi : The All-lgdia Consumer
ancc Index for agricultural labourers
(base 1960-61—100) decreased by
13 peints from Septeniber and it stood
at 1099 in-Octoberj 1992,  'The rate
of inflation. computcd v thiy Hasis of
consumer price index-, for: indmstrial
 workets fell to 942 inOctgber as
against 9.98 in September Despite
the fall in inflation, the All-India Con-
sumer - Price  for- industrial workers
(base 1992) rose to 242 'in Oetober
from 243 in the previous: myonth.
With the rise.in the index,- the Iupec

value dipped to 14,98 paise_in. Octo-
ber.” o



271 Private Member’s resolution [RAIYA SABHA]
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T A AT Q1 TEF | AT gED
1% ot §8 FE AMRY A1 NP
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re. rising Prices— 212
Discussions not concluded.
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273 Private Member's resolition
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¥e. rising Prices— 274
Discussions not concluded.

TRIAITMIAFE A qel & aeT
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@I A | G JIEG BT A AT B,
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st Higeg KA
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re. rising Prices— 276
Discussions not eoncluded.
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IR AENFRAT 18 77 A6 A
FMTGE a7 | UF T AW AW
R fear i@ 6 wiwdY @wiwm WX 3@ WE
14T € §6Ar § | AT OF FUS a7
#nTs T fear amm aY 6 FGT  enefhal
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g o swfy sfewr ad aw
fafree Y | 7z W fR A o
14 it & w3t @ aE T Qg
IR T 9T mgw TURE ¥ fAg
q@ ag grit e fear s d@w &
WY dema FET § 9w AATfOw
A AT, TIHT AgAg R ANE A
P TIET W GHIT IaHT AL
R fie afsaw  fefezeqmm fatex
F afed Swwr awdrw  frm w@Ta 0
@Y OF @ wIE ag ger fE
T GIFIT qi9 T gFH g
W 25 W@ v st O fadnf
T THYU g v 7 TF FAa T
TR Ta% & «r § amy i
frfly | AT wET A Al
JEFT  Fravaty W fF gIHET A
FH Y FR T WEWE ¥ AT A
TATA | AR I 9T FTEIC A
A o T famr

OF HTH T UF ST fafretang § 77
A FT | §T I6) TOAT F F7 6 AT
AT AT | IR FEr o T Al
AT &, WL qY A AT F 2N E

FAOS G wrdd | F g g fr S A

FTHT AT FT 67 A F AT TLET &
T G v, 9 g AL qFai | goi 1 W
w1E AT 3R T W AT, 78 gfTar W wdy
&Y T ) g 1 qg wergan fE
I gt fast Braer gaT f Y

AR foFa B THET AN 1 0%

T TG ST FY FIAET TG AT G

& @ W R AFWA QA MY ‘

W OEET A AT g o GEY

(4 DEC. 1992]

|
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re. riging Prices—
Discussions not concluded.

F aiff @ At awitd i faadr
FIET AT R AN 4 g AT AEE
TR & e ¥ Frerndt TS # qow
I & faw wOET at earar mar
Ak o sfferd AT A feem
a1 I THE, WA AR AGIUTET Y
A fagr agr fieglt ol ¥ oo

278

. @RI gw DA & W £ ae

@ | I e fawq A FA &
awrg g faardt el 9w
guEYT X ey | S AR AW,
TSAT AGIAT§ ¥ 15 A ferw oot &
AT T OE) @ T AH Frr?
g @A A T § ) R
goeEt fogd ot AR | &
ANFAFAR I A o pEry I
TR @ Wi &) aW ar A
farane oft Sw I F @@ & T Y AT
gafeq &1 dw § @ W@ §
SYgarTaT 31 4 T A, fred e few
TG AT F ANTH 20 i@ AR
fega ¥ Fa-wcEEiH - qogdd
T o WS A1 5 AT 1697
N T wrEF gt O faad 37
FE ASFLS 7 AT forar o | A 25
FAg w1 fecsfy & Al wE W
fergmi & F-FF T A1 g F )
fipdY sEET T 5 ArE /AT,
fFat ® 10 Arg FATqy A feeY F 8
AT AW O SgT o Afera g fE
firax @A, dfsT T@ T FE A
gudt & fo At T e ¥ ey
RN usatn T3 wd | TR
g ¥ (e am qrdfam § e ag aw
ey 9 AATHIA R, AT A R
woT W dR | g ¥ fag wfeed
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=1 Wigee A :
Ty frfRe o ¥ ag o g
2 nfq'évi‘f?r FA W AA T HAT
%ﬁﬁ%ﬁmr garag Hf wHAIIY H
fq“'ra,‘:rg’f% T g5y AT FT AT
qATT A@T &) gRATAE FIA & B
1 T AT 47T 30 H fawrar &, I
I T @3 dmw o arfad
TG | TR EAAT F 14 3 A
X 5 ag 707 q@% & PN
FAL ISET AT § AV /I gaifear
& IfgrgEara QAT AeF Y s@i d |
A1 T AT T § TN B TF AT
F § AT T Al IT67 &Y gAT i
T TEAE G Y A9 qg A
faerar | A wTHrT T W@, i &
w1 AV § A 9T &7 T & A1
Atz eTvdl 2t a5 fim F1Y FET 1 Ay
T, 1947 T FTAZIT TATE LR
[|AT SMET G AT 4 (aEwy ¥
B AAA I ITE A | GEET oY
TAd ATT AL AR IR 2737 AMvay oY
U T E | /N TAET A F T g7
g 100 35 RAT wwd W2 ST Saw
F PR I O HTATLT @& AT
arg agn &1 f%Y 9 7w, 9
2 &1 gF F oAF F 1 gEfag
FRATH, oWT IW F AN T AT
Frafari & 2T oe T g 7 a9d
dF T FAIT T A(qC | T dw
AT srTedTTT FARTA TE A ARISA
g -dtx sgraal w1 @1 =t gian
2 qg@FFT AEE g I+ X 9T
et G SART AU T AE AT &
AT FAT QT AL AT W AW I
Za4c8 a5 F WM W49 AT A

re. vising Prices-—— 280
Discussions not coricluded.

& 7 wRr are @ar fF oW m@ed
W gt I fpa §1 1T 72 AT
sen fafreza e fra< i85 & g
TTET A AXES &, WA §1 WA,
Tifagz £ saenign 1 afew el T
A, 7 grew fafater ¥ Fary A
A sy fafret § aqmn oz
AR N3 WAterw E o
ZReqT txAGa ¥ F12 @9 w1 A 2
gd  q1F GEY e 2, T o9
4947 T | MZGA A9 o7 adqr & Al
a7 Fgar 2 5 £aT X wzu o da w3
a4 F47, I W T T A1 AR 417
A, AL HFIFT TZ AN TA AT § |
T Fga § fFug v ¥ ST IR-
T agr @y A gE 20w Frarfeat
afleRT frgeardl silar or qgaey 7
BHIY F92 A GG FAT8 AT ERT °
a3 Te¥ & fr e ¥ 3% atas gem,
ST AT AT AT T @ F IA
agiaff 7 agFevd fr o wrfawy
afeerarT Y TfF Ao A BT Y
afF 1T AFT @1 T | 98 Fad &
fF garq o A0 § @1 98 S
T3 198 TR 25 gIEY FTE
AtaFaAH AT g § IS grENe
&t F g FT N AT § 78 FEAT TMEE
d fowrer AT A aE o 9% 5
e T A 134 SAAT &) THH @T qUHT
fagrd & 28 AN H AFAT T &
At 36 ® At WY WATHT ET @I
o i &% 9@ 41 | 39°, 9@t a%
7q 72 d 7 A 36 s@T F oo
T T E11 € 7 98 F AFAA FT FUE-
Fq9 93 FT @1 § 1 AMFT AL
UF % T Ao HFo TH: Ao
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§ 99 W T AWEF w0 d_ AR
ST ATIHT AIET FT FILGTT 97, T,
T AF A T WY AT KON, 9% AT A
AT B 1 OAT Rl U NTEdErssE
fFar ? ol @ Twed Ag ST
72 ae &% ST Aremr F, IR A%
Fr QT 2

v (R g @) -
qF T Q| A fIAFIE

o WESE WA  F Ay W i

FT I

Jrawisay o (sfiwelt gem woe)
Wz TF 8 2 AP wwrRa
Tk TE AfEF |

q€ R WL T 5-7 fove
g 2 afas

T qZ WIAT(ESE T A AW
ST AR Y, AGArT oy W G H@T
W F, GARACIIIN, SvSaTIIav,
TERTTADA. | FT & T2 IO TN
aFar A 3 AW IA-BITNT T
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[SHRT MOHD. AMIN.]
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FEHAFATEI T, FO AFA KT
FrAFTOT G0 ET ST, “qFT X AV A
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VTt F AT ST F/AT T A HAT ATAT

Discussions not concluded.

& 9% @ fra 3ar ™ g fF SrEm 9
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TH[ & 999 § WES F 997 §, IaOH
faudia =m e g0 wer ¥ g7 7T, aut
ST % & AT aFrer arfe Fwr o FF
TGT T FGT AT AT AT &, AW aXh
¥ o Ifedte saae § a9 Wl TR IIL-
FT A AGL ATT & 97 AT G Far &F
1R 3T T e S TAT q9F F AW &
W ST TAEATE AT AT &, AeAR AT
¥ Famiey § fSAwr Faeag  fwg
¥, wrmEy @ifeg & o g% a0 "
HETIE F RO SO ATYT & SHHT ASTAT
AT AEY AN FFAE | GHFT  HITAT
@I A gHRA & ST AFA ABT
TR EOET ST A AT g | assl
giEy g, Irw ArEr @ded g ol
gy gl, qeEr &7 a« @aed g |
EIE HT HFST 57 § EQRE FT F1
FIq ATAT E I IqF B BT AArTE |
FIAR TG AL § 1% M Fgar g fx
e 6T (7 qg g | AEHIL A W FO
TEAr § AT ATSUT H 919 T W@QATE |
AT A1 AT F-T 5 o797 FadT WIS 92
FIE AW AL AT 97 Gr g 1 TEF fAU
1§ wF Tfq I 90T FW awE-
A, UE Bg & Age & g, gfew
FHET AIRTST TG TaT FETE 15
fer & fu wigwe WST 9z E SFET
gReT  feseiaT woar =rfen, Famr
Fifew 1 & I NS ST A fTow Sqeg
F Frfgy F9ifw 8RITT UF QAT IW
& W astgdl F1 g fRAt wv € ) agt v
ST AT §,  ACFIET g TUAT A HT
21 SAERTAMA B dfwe a1 2o ufama
Az EH TSI AN G| TTH T Tt FL Tg
9% AT H qaw & T gady avw
TgWAME {F g 907 9T FT TAT T
T FL, gH AT AT qFFTTC FT A
HF & | I AT /A A fGRENT A7
AT HAAT Z, FFFE AT € 1 al 7F



g Privae Menther's resoluiion

HEE 1 ST 999  I9 T HFW AT
& fae g7w1T F1 7g wergEr ¥ A-
R Fr oY wHfrew § gm T ag
For Tifgr AT Ag AT FY ) e fow
UF UAAIE H FT FHALT g1 | FETLT A
@Y are A #Y @, g T
H Y@ ey AN FY Y, ataat IR
zA woFr foRdiEa g, #ifs gome §
U5 TFTH qfFEd v AN § T aind
AFT W | 7T T gvr Frfgd 1T
fF o AT § 9g7 S FwAEES
g s wET ST WA WA W@ g,
g g o fafes #@m F o@ow, &
FAEH AT ACASGE 1 Fo A
& Jq uFT FEET gaId g, FE
FAT TETEdEa € | 99 9T SV &
M AT § IAHT FIE I@A AL ALY
2% zar o7 zax7 g o f5 ady,
AT gEwTAw § fF 98 | A our
AT T H 547 § | S &FEwas
THF HIAG AT S(AT § TEH( FEN F
FWAT ¥ TET & THHT qI9 AT T
IR F AR qsaryg fEoar oar
qHTE TAT KT @ AGl & ATHA I
IEE v @7 G wu T AT F0C
ar @ g7 TIUy w4 T80 & ) anfaEx
g M FF FI FT FA g AT 3H
FIAS ALEAT & T AT FT KT FT
FTET ST § foF FEs g7 wrAq
TAMFT TG UT ®Y AFY SO0 AfgQ?
HLHEIT &1 IHA H&dl & &1E qUAFT
fawr@ar=ifgr T wEez % g=Caq
ATSH , FAST ALNGH SIZT | ST ST
21 16 T HIET, 40 T {27, 50 W90
ez g | Ifw agr faar g 1 wal
TIHET X 7 WqA ATH IR FQqMAT
FE A" g Im Ay fasar | 9T "HiEx
FTET FEl wal faar grar | gHEr
qieft T s HwEy @ A g
gfaagr srm A & FISTCF,
wE OF, WIAF TF, FEOAT TF AR
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AALTT T FAF IAF F1 B AT
T T SAEE A AT R ASET
TN WA FT AT 9 @ T
I FET I O AN 1 Gt gg
ST T KT ArEFE AT WO
TIEE TLEE OT AIFHT B GfFewed o
Far =g | FAiwET FoAEIT 4
afraswre FIA FT A JAFT 97 978,
A TFEAWA g 4T, FE  TEerEH
AT ATTAT, TZTIFT AT, WLATHT TW
7 91, JEE AT, ag A A g,
FaT Y § | g w=Ars 9% g i ereAr
T HIT AW F AT HENE B AFT AN
FAAT F THFT HIIS AT HT SA|T ATAT
ST wTHA SAAY §, S gHAT §, &
FoA1E 954l &, ST I% gfoaHiw &
qHAT &, T SAATE | Y et ¥ qe-
a3 TAT FEAGS FAC ¥ FT & IART
THET AT A PR AN FAT TR
AN AT AT A AR FEAT ARATE,
HIHT FT ATXFAT AT TEATE AT
FIAO ITIGT TR FE TGS AT AT,

| H SIEAS AR F ATIHAS A

q¥ TC JY AR F WA UF
Sgr % @er g ST | gfF
afge fggeam & ads @ & )
arfgz 1% d@rar @ @i e Tifgw
g =1 §@|qe zrer, fawan, i,
AT HIF—F A T FEIAAT IR
Ty, 95 F a7 AT FrH FATE IR
Bz T ©fzT %R FIEAT §, FAr
A &, A A A7 AR &, 397 [ TAE
AT AT ST A E | A g A |
HIEE w1 RHEAAT "9 §,
S FESIL AGEH 7, SEHRI AW AT
qg AT A% ST qFF A HAET
¥ feqfu & oy 9 AR AEA
FH FLIN €, KIS IGAT TEY TW A
FY o qwA 91 SEFT W agr T, @
IART AT FF FTE TIT ——TET
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FE @FgAl § @1 9T F ga¥ R,
DR. JINENDRA EKUMAR JAIN
(Madhya Pradesh) : Madam Vice-Chair- |
man, I thank you very much for giving ’

#[ 1Transliteration in Arabic Script.

[RATY A SABHA]

ve, rising Prioar— Sl
Discussions not concluded.

me this opportunity to speak on the sub-
ject. I rise in this House to support the
Resolution which has been moved by my
honourable colleague from the CPM party,
Mr. Mohammed Amin.... (iterruptions)

The BIP is supporting a CPM Member’s
Resolution because 1 believe in this House.
(Interruptions)

THE VICE-CHAIRMAN
SUSHMA SWARAT)
happened.

SHRI V. NARAYANASAMY (Pondi-
cherry) Dr. Jain is supporting it for
the first time.

(SHRIMATI
: Many times it has

DR. JINENDRA KUMAR JAIN : Tt
has become our tradition to focus our
attention. .. (inferrupriors) .,

ITAATERET (A FA GIRT FAT) :
ETHT WAST, ag A T W E,
ar fFR o #UT fevE F @ T
AT AT FY TwT Qfag

DR. JINENDRA KUMAR JAIN :
It has become a popular practice in this
House to focus our differences. There
are friends like Mr. Narayanasamy whoe
oppose whatever I say. But I wish to
request and I wish to appeal to the sanity
of this House that on some issues like
price rise, protecting the poorer sections
of our society, all of us should have a
duty and unanimity in requesting the Gov-
ernment and in persuading ihe Government
to have a policy which is helpful to them.
Though we are loyal mentbers of various
political parties, yet, our ultimate loyalty
is to the people of India and tp our great
couatry.  In that spirit. Madam, I support
the Resolution moved by my CPM friend.

T also wish to say a few points on the
inflation issue. While every common
man understands that the prices are go-
ing up, when we recad 1the Goverpment
figures, it says : “No,.... inflation is
coming down.” Now, the Government
claims that the rate of inflation has been
reduced to a single-digit figure and all.
I do not claim to be a student of ecomo-

mics. There is no provision for rcading
economics in the medical curriculum,
But I am an ordinary man and every

ordinary man of this country, today, is
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perturbed and cannot see wny rationale in
the plea of the Government that it is able
to control inflation while, in the day-to-day
life of an erdinary family, the price-rise i3
playing havoc.  Madam, 1 tride to under-
stand this and 1 wish to sharc my under-
stunding with the hon. Minister of
State for Finance. | want the DMinister
of State for Finance to kindly appreciale
this. The November-end figures are here.
While the wholesale Price Index went
down by 0.31 per cent, the prices of pri-
mary articles went up by 0.1 per cent and
the prices of food articles went up Ly
0.3 per cent. I will not go into the
statistics and the jugglery of economists.
I just wanted to illustrate the point that
while you are able to arrive at a  total in-
flation, on the basis of calculation, to show
that it has a downward trend, the fac-
tors which affect the common man, that
is. the prices of food articles, which are
the necessities of the poorest of the poor
and everybody, are more in their magni-
tude. That is. the prices of all the
primary articles are going up. What is
caming down then? Coming down is
the industrial production; and, this means
recession because of lower dJdemand
and lower indusiriul praduction.  The
Government  should recegnise  that this
kind of inflationary trend also is a com-
ponent of the industrial recession. People
are becoming so poor that they will not
be able to purchase and that is the reason
why all our industrial production is be-
coming stagnant now.  And, this sort of
inflationary Jowering down is unot provid-
ing relief to the majority of our popula-
tion because their demand is for [ood and
primary articles, The prices of all these
things are going up. And, {omorrow,
even this will not be wanageable  Dbecauvse
the industrial production will further come
down and T do not know what magic
formula our Finance Minister has to deal
with the situation.

the

Madam, [ support the contention ol the

previous  speakers.  including  Chowdhry
Hari Singh. that no relicl is heinz provided
to poorer groups.  Tha jecenr hike in ihe
and  Tertili-

the

prices of petroleun produects

zers has further  increasad burdun.
What is worse is. madam, after two months
or so, we Wwi'l The

Ministry already

hove (he Budeel

Finance must  have
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started working on it. ] am reading some
| ligures every day m newspapers. When [
l read that the Railway Ministry is trying to
collect a funther revenue to the tune of
about Rs. 150 crores, when I read the news
that the Govt. is thinking of further rais-
ing the prices of petroeum products and
others and the adruinistered primes that are
controlled by the Government arc being in-
cerased, 1 am shocked.  Who is responsi-
ble for the increase in prices ? The Gov-

ernment.  All such prices which are being
controlled by the Government are being
increased.  “And, who are becoming the

victims of these Government policies ?
The common people, Lhe poor people and
the ordinary citizens of this country. So,
the Government has the major responsi-
bility. Madam, I wish to request the
Government to kindly control the prices,
at least such prices which are controlled
by the Goverument, and arrest the price-
vise which, is hitting the common man. I
want to take you to a new dimension
of our economic development which s
related to the stark reality of population.

I have never been o follower of Rajiv
Gandhi, But I wish to remind the Minis-
ters  of the present Goveriinent that they

should read the Rujiv Gandbhi Memorial
Foundalion lecture which was delivered by
Robert McNamera here on the invitation of
the Rajiv Gandhi Memorial Foundation.
This lecture is an eye-opener 1o any con-
scientious citizen. I recommend that all
parliamentarians should rcad that lecture.
T want to quot onc reality of that Iccture
in order to enlighten the Members ay to
on what threshold of destruction we are
standing today. Madam, all of us know
that we are more than 870 million people
today. Mr. McNamera, the former
| President of the World Bank, who remain-
ed with the World Bank for 29 vears. who

learned
cconomist of our time, las calculated the
i figures.  He says :

is. a very knowledgeuble person. a

“If the present popula-
tion policy of our Government succeeds--
we know that we ure not suceeeding, we are
the population-control front-as
per oy decided target, in the next thirty
than
popula-

failing on

veirs, we would have added more

. 430 million peopiz to cur cxisting

- tion” Madam, T warn the Government

wzainst this' T would request the Government

{ 1o consider this  and ponder  uver this
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question seriously. “You can see the con-
sumption pattern of such a large number
of people and the conscquent effect of
such consumption on environmeiital degra-
dation.” He says this and all our Gov-
ernment departments agree with this. T
raised this issue with the Ministry of
Health - and Family Welfare and ihey
concurred with this that this country is
not sustainable economically. If this
nation will not be sustainable economi-
cally and from the development point of
view, what are we doing about it ? We
are going to have such a large population
in such a small land area and the task of
maintaining such a large population is
itself a formidable job and the Govern-
ment should take it seriously. There is a
unanimity among all parties that something
should be done. But I am sorry to say
that beyond lip-sympathy, beyond rhetoric,
the Government is not doing enough for
this. I don’t say that it ig the respounsi-
bility of Government alone. 1, on
behalf of my party, and on my own be-
half, am willing to contribute and support
it fully but all of us must work unitedly
and vigorously to take care of some of ihe
issues which are very fundamental to the
economic development of our country, in-
cluding the price rise and do something
about it.

Now I come to another dimension of my
presentation that I wish to share with the
learned Members of this House, that is
in a country, in a society who should be
more powerful-people or the State ? 1
have been thinking on this issue. During
the last recess of Parliament, I had an
opportunity to go abroad. I was in cer-
tain cities of America, I was in England, I
was in France and I was in Russia. It
was a short trip and I had to come back
to India. I was seeing a pattern-ths
pattern of economic developmenr-and 1
noticed that wherever the State was
stronger than the peovle, the economic
development has not ftaken place. A_nd
wherever the ordinary people were huving
more powers to look affer ticmselvas,
more economic prosperity has taken plnce.
After secing this, when T coms back fo my
country I find that ours is a poor country.

We are poor people but we, being poor
people, have to support a very expensive
Government. Can we allord (o fiave such
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an expensive Government? The Prim
Minister agreed to it in a debate like thi
last year. He made a promisc in thi
House, “Yes, the administrative expense:
of the Government have to be cut down.
He gave a directive and informed us tha
he had directed that the administrative
cxpenses should be cut down by tem pe
cent. I know it has not been done.
want tp konow from the hon. Finance
Minister whether he is mot able to dc
what his Prime Minister wants him to do
whether the situation is beyond their con-
trol or they dom’t even take the  Prime
Minister’s directive seriously as they don’
take many of our  requests seriously.
Madam_ I wish to make a simple submis-
sion. . ..(Interruptiorn)... 1 will finish. very
soon.

THE VICE-CHAIRMAN (SHRIMAT
SUSHMA SWARAJ) : You still have twc
minutes.

DR. JINENDRA  KUMAR JAIN : 1
submit that these poor people cannot
afford to have such an expensive Govern-
ment and I urge upon the Government to
reduce iis size, curb its expenses  and
spare the people of India from its extrava-
gant way; of living.

Madam, I want to make one more comi-
ment on the Government’s Economic
Policy. We had, as a Party, welcomed
the liberalisation and  the process of
deregulation. But what do we find today ? I
request you te appreciate the opposition
to the Economic Policies of the present
Government that my friends from the Left
Front and National Front and the BIP.
put up. While they are opposed to the very
process of liberalisation, the BIP wants
liberalisation but we want a true liberali-
sation and we want p true deregulation of
the Indian economy. But whose liberali-
sation do we =~ want?  Our concept of
liberalisation does not mecan that  this
country should have a free-play of  all
international ~ forces and multinational
forces. We - want © liberalisation - of the
Tndian - people from the shackles of
regulation and  various Governmental
procedurcs that you have tied around us.
Today  what is happening in the new
dispensation of the ECcovontic Policies ?
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Lhe Governawenl o [wila bas created ivwo
classes ol cldizens in jodia or toere
lwo  types of procedures. One precedure
15 foir the Iudiany who swre sull laving all
Kinds oi ecomtrols and regulauons. But we
Liave given a free play Lo the foreigners or
to the international citizens. Mudam, io-
Jday Indians are being beaten in iheir own
inarketpiace, that is, in India, but you
have given every freedom to the foreigners
or the international  citizens--you  may
call them N. R. Is. Indians in their owo
couniry, in their own market-place, ure at
u disadvantage and foreigners and interuu-
tional citizens cun have cvery privilege
vver here! This iy not our understanding
of liberalisation. We want Indion eotre-
preneurs, Indian traders, Indian industria-
lists, Indian hard-working people, Indian
labour class to have freedom to work for
their e¢conomic development. That is being
denied to them. Madam, BIJP liberalisa-
tion is very different from the  Congriss
liberalisation. .... (Interruptions) ......
Madam, [ am making my last point.

dre

THE VICE-CHAIRMAN
SUSHMA SWARAJ): And then con-
clude. .. (Interruption) .. Mr. Narayana-
samy, you are going to speak after him
und then say whatever you want to  saw.
‘Then you elaorate what the Congress libe-
ralisation is.

(SHRIMATEL

SHRI VITHALRAQO MADHAVRACU
JADHAV (Maharashtra) : Madam, 1
don’t understand the differcnce  between
the Congress liberalisation and the BIP
liberalisation.  Liberalisatior is liberalisa-
tion.. . (Interruptiois).. .

SHRI V. NARAYANASAMY: Madam.
he should also liberalise his policies. . .

THE VICE-CHAIRMAN  (SHRIMATI
SUSHMA SWARAJ) : Mr. Narayana-
samy, I am saying you are the next
speaker. You say whatever you want to
say in your time. Let him conclude now.
. ..(Interruptions)... Let him conclude
now. Madam, I am concluding by making
this last point. My observation is  that
there has been (oo much of conczntration
of powers in the hands of the  Cunbral
Government ol our resources related o
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cconomic development. [ will give you
only one example of Madhya Pradesh :
iecause I represent Madhyva Pradesh .
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here, lake, for exawple, ciectricily genelu-
tien. We want electricity for economic
development. We  have calculated the
power requiremen; of Madhya Pradesh and
for penerating the amount of power we
need. we require Rs. 406.000 crores. The
Planning Commission does not have that
much money to give to our State; the
Power Financial Corporation does not have
that much money to give to cur State. Now,
we have a policy that we can invite the
private sector to do it. A licence  was
granted Lo the Madhya Pradesh Elcctri-
city Board by the Central Government
and thcy said that we could have our own
plan. The Madhya Pradesh Siate Electri-
city Board had transferred this to the
private sector more than a year ago. This

has, not been honoured by the Central
Government in the last one vear. The
Central Government says, ‘come  again’

and their Enpergy Ministry says, ‘comc
again'. It takes four to five ycars for a
major ministry to grant a licence and the
State Gouvernment has to go to it again
and again. Electricity is not something
which can be produced by ordinary people.
It has to be given to a large sector. The
policy is ).here. Though there is a policy
of allowing the private sector to Kenerate
electricity, in practice the bureaucrates and
the Central Government by the backdoor
hold the power ‘and not allow the econo-
mic development to take place. I  close
by making a reguest, through you, to the
House that it should recommend that 4
time has come to loosen the hold of the
Central Government on the powers and
resources necessary for economic develop-
meat. Let the State Governments also
have their due sharc and allow them to
develop their resources, like mineral
resources and other matural wealth which
the Almighty has given us and which have
not been developed and utilised for  the
betterment of the life of the people of out

country because of the faulty policies, th:
defective Nehruvian cconomic  vision.
pursued so far ever since we  achieved
political independence.

SHRI V. NARAYANASAMY : Madain

Vice-Chairman, 1 thank you for giving me
this opportunity. T partially support the
Resolution moved by the hon. Member.
Shri Mohammed Amin. The risz in  the
price of essential commodities is an accep-
ted fzcl as far as the political patties wnd
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the public are concerned. The arguments
{rom the other side scem to be that it is
only this Government that is responsible
for the pnce rise. This cannot be accpe-
ted "There are various factors which are
rcsponslble for tha rise in the prices of va-
nous consumer items. Today the common
man iy facing the problem, especially  the
nndﬂ,le ‘clags and the lower middle class
and’ ‘the people below the poverty line
They could not even meet the requirement
of two meals a day because of the sharp
increasz in the prices of essential. items.
There is no quan:el as far as the imcrease
in ‘I.he prices of essential items, is concernzd.
What are the factors that are responsible
for the rise in the prices of these items ?
We know that in 1989, when the Cengress
Government led by thz late Rajiv Gandki
went for elections, the foreign exchange
reserve was more than Rs. 6,000. crores,
Then the Natwnal Front Governmeni. sup-
rorted by the BJP and the Coemmunist
Party came to power. The economic, -
tusfion in the country was not tackled
properly. Not ornly that, there was also the
Guif War and the Government increased
the pnqes of . petrulenm goods becausg of
which the prices of -all other items imcrens-
ed and the ipflationary trend worsened, In
1988, it was single digit when the Congress
Government was in power. J¢ increased .to
17.1 per cept within a period of eight
wmonths after the National Front Govern-
ment took offige.  Madam, I.am not blam-
Ing them for this for the simple ressom
that the National Front. Government had
no time te tackle the ecomomic situation in
this counfry. There was inner wrangling
in the pelitical field between the Fanata Dal
leader on the one side, the BIJP and-the
Ianata Dal party on the other side. They
had. to_resolve their political . problemss,
Therefore, the National Front Government
did not tackle the economic situation pro-
pztly. ‘Therefore, Madam, the inflationary
trend .continued. Thereafter, the Chandra
Shekhar’s Government took office.
Madam, we are all aware that the count-
ry’s valuable and precious gold was mort-
ziged with foreign countries for the pur-
pose of meeting even ke dav-to-day affairs
and the dav-to-day expenditure of this
country. They did not even have cash
reserves for two weeks. There was a si-
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was at stake. The foreign countries wese
not prepared to advance loans 1o lndia,
even on 2 shori-term basis. That was the
state of affairs when Chandra Shekar's Go-
vernment was in office. Thereafter, the
Government led by our Prime Minister
tock office. That was about 18 months
back. By that time the economic situation
in this country was in a bad shape. The
foreign exchange reserve that we bhad was
only Rs. 2000 crores. It was bad when
compared to the previous years.  When
Chandra Shekhar left office. and we. took
over, it was very less, it was aboug Rs.
2000 crores or roughly about Rs. 2,300
crores. In the history of our country our
foreign exchange reserve was never as.low
as that, right from Panditii’s time to the
time when Shri Rajiv Gandhi was our
Prime Minister. There were varions factors
which were responsible for the increase in
the prices of essential items. The present
Government, with the available resources
and with the help of foreign assistance
wants tg mprovc the economic situation. In
this world. When the developing countries
are changing their economic policies. to
suit the present economic situation. that. is
prevailing in the world .if India lags behind
without adjustmg its economic policy, then,
we will never improve our sitmation,

The Dbest example of a country . where
economic liberalisation was not fully fol-
lowed was  Russia. Russia was. rigid;
they followed the Communist policy. Ulti-
mately they suffered and their couatry dis-
integrated.  Today a country which is
having a sophisticated weaponry _system. is
not considered to be powerful cauntry A
contry which has got a powerful econo-
mic base is considered to be the most
powerful country in the world. There-
fore, India had to change its economic
policies without affecting the basic theories
that were enunciated by Pandit Nehru.
And thereby our economic pattern was
devised for benefiting the common man,
The system that was evolved, the liberali-
sation policy that was brought forward in the
industrial field, in the export and. import
fields, started yielding results. But in
that process, the Governmen had to mop
up resources through external sources and
also internal means. . For mopping up
the resources, the Government had to tap

| the resources through. various ways, like,
tunlion where our Government’s credibility I by increasing the petrolgum prices.

The
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hon. Member has mentioned in his resota-
tion that the prices of petrolewn produtts
bave been increased. There is a fund
called the Oil Poo. Fund for the petro-
leum products. That furd hag been kept
for the purpose of meeting the confingen-
cies by the Government, arising at the
time of purchase of crude oil from otHer
countries. Everybody knows, the hon.
Member who moved the resolution also
knows, that we are producing fot even 37
per cent of the crude oil thag is required
fer our country. The remzining we are
#mporting from various countries t6 the
tune of Rs. 8500 crores. In that process,
the reserves are being kent. But because
of the deficit Budget that was presented
during the earlier periods, the funds were
withdrawn to the tune of Rs. 5,000 crores
from the Oil Pool Fund. But thst fund
has to be adjusted for the purpose of imeet-
img the future demands. Therefore, the
Governmtent had two options, cither to
withdraw the subsidy or to increase sharply
the prices of petrofeum products.

There was a Iot of criticism and agita-
tion among various political leaders against
this Government over the increase in the
prices of petroleum products. I would
like to submit that the Government ‘has
been giving more than Rs, 6500 crores as
subsidy on petroleum products alone, Out
of that, the subsidy given by the Govern-
ment on kerosene alone is Rs. 3500 crores.
The Government did not touch the com-
mon man’s item, that is, kerosgne ‘and
that price was not increased.  The prices
of other items. like diesel and petrol,
were increased by Re. 1 or 94p. per itre
about two months back for the purpose of
mopping up the resources in the Oil Poal
Fund. Fven on petroleum products, even
though all the petroleum products are im-
norted from various countries, subsidy has
been given by the Government on these
nroducts. Only to the tune ,,Qf Rs.
3000 crores, this subsidy has baen with-
drawn. This amount was pat in the
0il Poo! Fund for the purpose of mesting
the contineencies. By increasine the
prices, the Government will be eaming
about Rs. 6.000 crores as far as the petro-
feum products are concerned, The Gov-
érnment was pushed to that cormvr because

of bad managentent of the ecomomy By the |
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. that there ip a sharp increase in the prices

of petraletrh Products. In the earlier
period, we have secn tliat the pnces of
petroleura  products were increased hargi-
nally.. . (§nterruptions)..

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAY) : You have te speak,
Mr. Hanumantha Rao. You are ona of
the speakers.  Kindly.. . (interruptions)

SHRT V. NARAYANASAMY : I am
explaining the reason why the prices were

increased. In spite of this, if you are
not satisfied, I cannot help it.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ) : You -confinte.
(interruptions) . ..You have (o conclude
within one niifigé.

SHRI V. NARAYANASAMY : How

. can I conclude within one minnte.

1 have just completed one poition of .. .1In-
terruptions) . ..
THE VICE-CHATRMAN ( SHRIMATI

SUSHMA SWARAYJ) : Your time i3 gbﬁm.
to be over. You know the time-limit..
(¢nterruptions) .x..

SHRI V. NARAYANASAMY : Madem,
this is an important subject,

THE VICE-CHAIRMAN (SHRIMATIL
SUSHMA SWARAJ) : That is true. Bt

there is a time-limit for every speech and
for every important subject.

SHIRT V. NARAYANASAMY : Madam,
Private Members will get libertv orly on

Friday. .. (interruptions) ..

THE VICE-CHAIRMAN (SHRIMATIL
SUSHMA SWARAJ) : No liberty. You
row the ru'e.

SHRI V. NARAYANASAMY : There
is no rule,

THE VICE-CHAIRMAN (SHRIMATL
SUSHMA SWARAJ) : Yes, 1 can quote.
You arc a Viee-Chairman. You shoufd

know the riles.

SHRY V. NARAYANASAMY : K is
the disérétion of Ne Chair... Time-hinil
is the diSeefion of the CHAir,..Chaerrup-
tiahsY. . .
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THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAT) : This is the rule-in
Chapter 9 - Resolutions. The - rule
number i3 161 and the heading itself is
‘Time-limit for speeches’. “No speech on
a resolution, except with the permission of
the Chairman, shall exceed 15 minutes in
duration, “Fifteen  minutes. ., (inetrrup-
fions).. .

SHRI V. NARAYANASAMY : That is
not applicable to Private Members’ Reso-
lution, Madam.

THE VICE-CHAIRMAN
SUSHMA. SWARAT)
Private Members’
viptions) . ..

(SHRIMATIL
: It is meant for
Resolutions.. . (infer-

SHRI V. NARAYANASAMY : T have
not completed even ten minutes.

THE VICE-CHAIRMAN (SHRIMAT!
SUSHMA SWARAJ) : That is another
thing. There is a re in the rule-book
under the heading “Resolutions”.  The
heading itself is ‘Time-limit for speeches’.
Rule No. 161...

SHRI V. NARAYANASAMY : We are
forced.. . (interruptions) . ..

THE VICE-CHAIRMAN
SUSHMA SWARAYJ)

(SHRIMATI
: You said there is

no rule. I am queting a rule... (interrup-
tions)... Kindly try to conclude... (inter-
ruptions)... You conclude within three

minutes because I am giving two minutes

extra, At my discretion, 1 am giving you
two minutes extra, You conclude by
400 P.M,

SHRI V. NARAYANASAMY : You are
giving two minutes. Thank you for
that. Madam, my concern is that
while agricultural production is high and
the demand from the people for purchas-
ing agricultural products is high, the in-
dustrial production in this country is going
down. T would like to submit to the hon.
~Ainister that the main reason, apart from
other factors, is that the bauks are not ad-
vancing loans as they have been giving to
the small-scale  industries--Mr. Minister,
kindly hear me on this. The banks are not
giving loans to the small-scale industries for
the capital investment and also the work-
ing capital and they have campletely stop-
ped these loans in spite of the directions
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issued by the Finance Ministry. The
bank officials are not using their discretion.
By that, the small-scale industries, which.
have been contributing more to the foreign
exchange earnings by exporting more small-
scale industrial goods to other countries,
are going down. Therefore, Madam, I
would like to submit to ihe hon. Minister
that this fact may be taken note of an suit-
able instructions may be issucd to the banks
so that industrial production also will in-
crease.  On the one side, agricultura! pro-
duction is increasing, but on the other side
industrial production is going down. This
is one of the major factois for the rising
prices of various items In this connmiry.

Madam, it is good that the han. Prime
Minister has identified about 270 blocks
under the public distributicn system. The
public distribution system alone can keep
the price situation in a balanced manner
and by bringing in the 270 blocks, the
prices are kept at a stabilised position and
the inflationary trend which was a1 double-
digit fipure earlier, has come down to
single digit. = The Government policy is
to bring it down to 8.3%; from 9.1%. 1
would like to know as to what are the
fiscal measures the Government is going
to adopt for bringing down the inflationary
trend to 8.3%. WMadam, the people who
have been hoarding and who are cngaged
in blackmarketing, those who are doing
such things in an unscrupulous manner,
have been booked and arrested. Bul 1
wou'd like to state that there is some slug-
gishness on the part of the administration.
whether at the Centre or in the States.
Therefore, T would like to know what ins-
tructions the Government is going to give
to the various State Governments for book-
ing persons who are involved in hoarding
and blackmarketine. Now. T come to myv
final point.

Madam, there is a demand now from
the various State Governments for the in-
clusion of more items in the public dis-
tribution system. Tn order to control the
prices, the States are demanding that more
items of essential commodities should bc
brought under the public distribution system
apart from the four or five items that are
being supplied to the people throuch the
PDS now. 1 would like to know what
the response of the Central Government to
this demand is and what the Government
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is going to do about this.
Madam.

=ft wreaT wgrAy (I¥raT) - IgEWT-
T WEIEAT, AT qE AW FT S A
fomy €, = fom & 1oy aga AraTy
Z 1 A T WiEwE S| ATEE oS
A5 weaq frar 2, & guer wwdw
FTATE
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80 TTHT &R T F1 [T F A WS
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Z | gz e A g frft awr w1 EEr
foq v =1t a¥f, wf O I
Y I A &FA 3 form e faa g
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@t g, Hifeg D00 FAEr g, a%
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AFHT AT & J4T € gt © 1 G
FT S I AT T TgA &7 FH AN g
wig § g2 #i dar WY il § I AT
¥ AT § 1A AT &, FAfaw s
g, AW arar 2, AF a7dr &, 99 oW
AT § | FE FT LW T AW §EF FT
TS 2 T@ATE, T F7 WG I SArar
g, T FT AT g AT § A HEAE
TFAT & | TZI T ST &7 Q7 FG ST
g g Az S E | Sy gErwr
AT 18 BT AU § | AHY qwz
AT | TET FE FAT | W FIE
s 2 ¢ fF daa s=T agur . |
20 598 g7 3T | T agwrg a3
qq: TATHE F a8 S@AT Arfgw | 3E
G #1 2GGY g, WA IAFT @Al
€ W qEmSE £ F7 T TEa faewa
TEY AT £ | IAFT AT AR § IO
HEATE, WE® S FF FAT 3 AfFw
IEH que faegd ena Y 3% €
37 ag F7AT % 59T IAFT aga azr
e &7 Fifgr 1w ey, so
sfgee o wemd & fIx € w7 At
T &Y, 1 T @1 Fit faamn =wifev,
ZaH! @7 g [ifs 5T S T9.
T A, S A,
§ ®Y FIF FIA, AT H& gar HL,
GHKY A B¥ FA HW | 7 ar faw gy
for fa= o



331

[sft wrreey wEs)

gaxY 1d 4g § % 99 Tear A
F fog ot A g3 fyaar § =g o faw
sfy fer ag @ § ) 78 ¥ T T F
T T &1 A R Ey i §
g1 S1fge 1 361 T 7 S wEAR
ag QT &, TIeW 9% @1 Juw! 7]
FAT § wifE WA F wroa g9 w9
w@ar g, g9 W fawar § AR s
¥ATT Y TEY g, Araq W) 4G 8, FO
7T § aY a=ur A5t Y $ fgadi
T=AT W0 3w & wiaer €, st fgarian
9FE E, ITHT L@WHT FET £ |
ZHE 3QAT AR |

Frerdy Wi ag € 5 st o Af%-
fawwr § 9% v WY R wfe fam a2

@ g | R w¢ arferd A a7
SITEAT & oY, A eTTewY &y afefgR

W M, & frm 2@ & fF aer
Faem /1 | 3 a9 A § ar |
TN E f5d a0T A aw)

I AT T S AT § T

R Y 7T awy

TR gmR s agA Y 9w
AFNFT S| g AW T § g7 qEA
Far @E 99 fa & a7F am wgns
FaAXN Fga § AU F@ A8 el
21 ¥ A @A ow F ol Av
AN AT AT gH w4 SA
a7 &% fRrr ? qwEt <= aifae
& Ag € 7 ghit 1 S wgmE 3 g
ey g 5 faw afy fememerar )
TEH FH FE AMRC | ST AWT
FAHT QAT FA § ¢ TaEd IR
33T @ &) NU TG FGNE
f ag dgmis fom afq B &g <& &1
wE q&) & 9w FH e i
A HIEAT &7 2T At w1 yfaar fawr
Tg TEF § aF ATRIT BT OAT FdeT
2| sdtey wiE, 9% @07, T FE,

Fotvats Mwabw's resoliiion [RATYA SABHA) i, siimg Pricess

\
i

32
Discussions not concluded

Tg TEY afew 9@ 9gET FAT g AW
ATTHY aﬁmr%ﬁ%‘r, IAFT TG FT 1
Tg FRF A SAOET geAr F40E

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAT) : The Minister of
State for Finance wanfs to intervene in the
debate. 1 am allowing him: = After this
we will continue the discussion.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI RAM-
ESHWAR THAKUR) : Madam, I would
lika to intervene a few aspccts. At the
ouiset, T would like to convey my sincere
appreciation of the suggestions made by
the hon, Members and also the convern
shown by some of the Members in re-
pard t6 increase in  prices of certain
easential commodities during the last more
than one year.

In this regard T would like to mention
that the Government regrets that it cannot
agree with the views of the hon. Members
for the following reasons, particularly with,
regard (0 the motion moved by Shri
Mohammed Amin,

The first reason is, it does mot accept
that there is a continuous rise in the prices
of all the commodities in the country,
putting the common man in great distress.
There has been a rise, but I do not agree
that there is a continuous rise. T will
give the facts;, In fact, the wholesale
price index for essential commodities in
October 1992 was the same as in July
1992. In recent tnonths we have found
in July, August, September and October,
there has been a certain degrec of stabili-
sation in prices and the wholesale prices

of essential food articles are actually
lower in November than thcy were in
March this year. Amongst these food
articles are wheat, jawar, bajra, arhar

moong, urad, mustard oil, groundout oi
and vanaspati, During the financia’ year
from April onwards, the foodgrains price:
as 2 whole bave declined by 1.4 per cen
as against an increase of 14 per cemt i
the samie period last year.

The Government does not accept th
view that rise in administered prices, suc!
as petroleum praducts, has added to the in
flationary .. spirat although  increase i
administered price raises the wholesal
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also reduce the deficit, which would other-
wise be zenerated if prices are not adjust-
ed, and this reduces pressure of excessive
demand in the economy. This rduction
i demand pressure has a disinflationary
cffect on the general level of prices which
bcomes evident ever u longer period even
though the immecdiate effect may be ta
raise the index for one commodity.

Excess spending by the Government has
been an important factor which some hon.
Members have mentioned, particglarly Dr.
Jain. The Government has taken this
factor into consideration. in so far as
administered prices are concerned, increas-
cs, reduce this excees spending. They
serve to break the inflationary spiral
rather than reainforcing it. The impor-
tant point is, there has been no import of
consumer goods at the behest of any finan-
cial institution including the World Bank
mentioned by some friends. Import of
certain essential consumer items, such as
wheat and edible ocil, taok place im res-
ponse to demand, supply and stock posi-
tion. Such imperts do not contribute tg
inflation. In fact, such imports omly in-
crease the supply of these goods and,
therefore, reduce the inflationary pressure.
In the last financial year, the extremaly
low level of foreign exchange reserves
precluded the import of essential comsmm-
ables, which had contributed to the higher
rate of inflation last year. Conversely, the
modest import of consumer gopds, eape-
cially foodgrains, this vear, have helped
in stabilising their prices.

Now, Madam, the hon. Member men-
tioned about the wholesale and consumer
price index. Here, T would like to give
the figures. In July, 1992, the wholesale
price index was 114.9. In October also, it
was the same, i.e. 114.9. This trend shows
that the wholesale price index has got sta-
bilised.

In the case of consumer price index
alsp, in July, 1992, it was 114.7. Io
August, there was a slight rise, to 115.5.
{interruptions)

ITARTETE (sHwAY Waqr Tq0H) :
TR WG, ATTFT IAELAA &, Hely
St FEE 3 @ § @m oami §an
geE

3.5 per cent during the current year.

f

would Jlike to point out that there
tus been a decline in the whelesale price
index of esseniial commodities during the
current year. I am giving the percentage
of decline in November, 1992, over March,
i992, in relation to cerlain commodities.
Wheat—4.1. per cent; jowar-3.1 per cent;
bajra-26.7 per cent; arhar5 per cent;
moong-10.4 per cemt; urad-3.4 per cenmf;
mustord oil-4.3 per cent; groundnut oil-
4.3 per cent; vanaspati-0.6 per cent; salt-
2.7 per cent; and lopg-cloth 2.5 per cent.

Therefore, as you can see from the figu-
res, to say that the prices have gone up
would neot be a fair propesition. In re-
gard to the consumer price index also, I
have the figures for the period April ta
November. A

I now come to0 the question of infla-
tion. In Apgl, 1991, it was 12.2 per cent.
it had gone up slightly higher, in. between,
in September. ' In November, 1991, it went
down to 13.6 per cemt. During the cur-
rent ‘year, from 14.4 per cemt, in April,
1992, it declined to 10 per cent, in Sep-
ember, 1992. Then, it further deeclined
to 8.8 per cent. Today, the imdormation
is, it has come down to 8.7 per cent.
Thereforc, you can sce that the infiationary
rate which was nearly 17 per cent, in
August-September, last year, has come
down to 8.7 per cemt. It is quite reason-
able. {Not that we arej satisfied with it. We
want to reduce it to 4-5 per cent. But
it takes time becamse there are many fac-
tors. Uniess we are able to inercase our
production substantially, it will not be
possible.

Referenge was made bvsgme hen, Membes
to ingnustnal production. 1 wonld like to
point. out that in the case of indmstrial pro-
duction alse, we have .get: 2 certain - deprec
of -increase.  From a negative growth last
year, this year, during the last -six -months,
it:has gone up. Up to September, wc
have the figure. It has gone up by 2 per
cent,. This is not-much, of course. We
want. to increase it fursher.

In the case of GDP-nlio, ve are hope-
ful.  The trend indicates that it would be
We
expect to achieve a growth rate of 4.5 per
cent” in industris? production, during the
current year. )
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The question of resources was also raised,
Stress was laid on mobilisation of rc-
sources and reduction of Government ex-
penditure. That 1s why, in the case of
budgetary deficit, as compared to 8.4 per
cent, in the year 1991, we have brought it
down to 6.5 per cent, in 1991.92, The
Government's determination is to keep it
within 5 per cent during the current year,
1992-93,

This is how the Govenwumnent js trying to
control prices and expemscs to the extent
possible.  Similarly,-in the case of revenue
collection through effective means in spite
of the fact that, as the hon. Member are
aware, we have given reduction 1n our cus-
toms and excise duties. From peak rate
of 150 per cent we have brought it down
1o 110 per cent in capital goods we have
brought it down from 85 per cemt to ‘55
per cent, giving relief of about Rs. 2500
crores in twoi items.  Similarly, in the case
of direct taxes, as the hon. Members are
alware, we have raised the limit from
Rs. 22,000 to Rs. 28,000, which has en-
abled 8 lakh assesse=s to go out of the tax
net.  Similarly, thc peak rate of 50 per
cent in direct taxes, that is, income tax, in
which we were tp lose about Rs. 1500
crores. S0, these three items indicated
loss of Rs. 4000 croress Plus, we
had the possibility of losing about Rs. 1000

crores in all other small matters, that
is, the relief given in thc  Budget for
the current year 1992-93. Madam,

we are happy to inform you that in 1591-92
on the revenue side, as compared to
199091 year, we have got more collec-
tion of Rs. 9465 crores by  way of
income tax, customs and cxcise. In the
current year, in spite of the substantial re-
duction: about which I have mentioned, up
to September 1992, six months, we have
experienced a good trend. If we take
customs and excise separately, in place of
Rs. 21,910 crores we have got Rs. 26,100
crores, an increase of 20 per cent. In
the case of dircct taxes, in place of Rs.
3300 crores we have got a collection of Rs.
6100 crores, an increase of 81 per cent.
This is the collection in the first six months
in spite of the substantial reduction allow-
+d in rates.

Therefore, Madam, we are trying our
best to increase and sugment our revenue
nipources and by  better management we
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are uying to  clear all the arrears. We
have given clear directions to be straight,
fair and just and that there should be ne
harassment, no delay.

There ure other areas, particularly in
the industrial sector, where our investments
have started giving results. The rcal re-
sults are yet to come in thc coming years.
Our firm investments have been abkout 13
times more up to the period of November
1992. This is increasing. In fact, now
we find that actually our one investment is
equal to previous one year’s investment.
This is the sitvation. We have got the
investment of Rs. 29 biilion which used ro
be Rs. 1.6 billion in 1990-91.  Therefore,
it takes time and the Goveinment is trying
seriously and effectively to reduce the ex-
penses, enhance its income and revenue,
ephance exports which is more importatnt
for our balance of payments situation,
have more investment in the field, have de-
regulation for that purpose and to ensure
that in the current year as well as in the
coming years we have beter results so that
we are able to stabilise the prices. the prices

“are already slightly stabiliscd, but we want

10 reduce them further and efforts in this
direction are being madc,

With these words, Madam, 1 concludc.

SHRI MOTURU HANUMANTHA
RAO (Andhra Pradesh) : Madam, I thank
vou. You have given me¢ time so soon
after the Minister’s speech. The point here
ts, he has tried to give us certain figures
which we cannot go through all of a
sudden, but we know of the figures which.
have been compiled by the Government it-
selff. I have the three pamphlets which
have been given to me by the Lok Sabha
Secretariat.  One is : “Rising prices of
petroleum products”, the other is “Ex-
terpal debt of India” and the third is
“Emerging inflationary trends’.  From
these bultetins themselves [ have picked up
certain figures, and also frum the news-
papers. The point here is, they promised
to hold back the prices. But, in fact, the
prices are pot rolling back. They are only
going up, higher and higher.  So, what
was the promise and what is the result ?
That is what we have to take into consi-
deration. So, if we take all these into
consideration, the prices are only soiag
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up and up, not coming down. External
debt is going up and up and not down.
Internal debt is going up and up, not down.
So, the troubles of the people are also go-
ing up. The point is, pcople are suffering
a lot.

Certain figures are charted out from the
files and it is- said, now the prices are 0.2
per cent less or 0.3 per cent less. 'Whole-
sale prices are going up everyday. Of
course, in a particular week they may
coime down by 0.2 per cent or 0.3 per cent,
ard thén they say, the prices are coming
down. But what is the net result of the
whole thing ?

Since you came to power last ‘ycar, we
know that the prices went up. You will
have to review that.  Inostead of doing
that, what is the usc of saying that this
week the prices have come down by 0.2
per cent or 0:3 per cent? What I want
to bring to the notice of this Housc is
that the prices are going up. The ratc of
inflation is worked out in terms of the
wholesale prices and not consumer prices.
If we take the consumer price into consi-
deration, the rate of inflation worked out,
even according to Government figures, to
11.5 per cett in October. So, what is the
use of saying that double-digit inflation is
not there actording to wholésale prices but
it has come down to single digit only ? It
may: have come down, but wholesale
prices are not the criteria to consider the
troubles of the people.’

What are the vconsamer prices, retail
prices 7 How are consumer articles gelling
in the market and how are the people
suffering because of the higher prices ? The
Indian Express has given a review of the
whole thing and according to the data sup-
plied by them, between 1991 and. 1992,
the cost of food articies has gome up from
Rs. 650 to Rs. 800 per family. That
means, a consimer's family of four
members, which is expectcd to earn about
Rs. 1,200 pei mbnth, which uséd to spend
Rs. 65¢ per 'mornth on food articles in
1991, is spending’ Ks. 800 in 1992
‘wheraas . they used to spehd "Rs. 80° on
-house rent in 1991, : they are ‘spending
Rs. 100 in 1992. Convcyance charges
which used to be Rs.. 60 heve doubled up
to Rs. 120, Like that, a commoner’s family:
of four members is bound to pay Rs. 230
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| more in the market this year compared to

last year, while their mcome has not gone
up like that at all. On the other hand,
their income, if calculated in terms of
rupees, has fallen down. From the
1981-82 price level, it has gone down to
40 paise rupee.  Then where is the income
to meet even this much rise in prices.

So, seeing all this, and instead of under-
standing the Resolution moved by my hon,
colleagne, Mr. Amin, if you straightway
contradict it by saying that the prices have
come down by 0.2 per cent or 0.3 per
cent, there is no use. So, I want the
Government to understand the troubles of
the people. - The sufferings of the people
are increasing more and more and the
number of sofferers is increasing day by
day. They say that the number of people
living below the poverty line has come
down, but it is not at all true. They
say that the figures stands at 29 per
cent today. When the prices are going up,
you take certain schemes thot_are imgle-
menited, and according to the schemes some
people are given the benefit of increasing
their income. , What is the percentage of
the people who are getting those benefits
through these schemes?  That should be
taken into consideration.

So, the rich are growing richer, and the
poor are growing poorer. That is a fact
of life today. ©Over the whole country,
whether you go to the rural places or to
the urban places, you whll find this naked
truth, So, instead of seeing all these
things, if you simple comradlct the figures
like this, T don’t thigk,it is a fair under-
standing of the whole spirit behind the Re-
solution. I will read out for vour sake,
Madam.

“One hundred and sixty million farm
workers remain under-employed.”

That means, 16
under-entpioyed.

-“Some of their families are not getting
work for even 280 dzys in a year.
On an nvcngc for about 80 days they

crores of people are

Here again :
“Women work harder but are under-

paid.”
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This is a figure from the ILO. 7Taking
into comsideration the Indian conditions,
the JLO has given this figure.

“Dark Diwali for jobless workers.”
This I have picked up from “THE HIN-
DUSTAN TIMES” on the Diwali Day.
What does the correspondent say therein ?
He went to Ahmedabad, Gandhiji’s place
where Gandhiji had started his trade-union
movement. What is the fate of the
workers there ?

“More than 40,000 workers have been
rendered jobless with the closure of
30 textile mills in the past decade,
and their ranks are likely to swell with
the additional of nearly 15,000 wor-
kers following the closure of 8 NTC
mills more.”

The point is : As a result of this, what is
the social consequence ? The social con-
sequence is :

“Boys have started doing sundry jobs,
while grownup girls in some cases
have taken to prostitution.”

What a horrible situation there is in
Gandhiji’s place! Suicides and so many
other things have taken place.

“Women have shed their inhibition and
started working as casual workers in
factories and godowns.”

This is the report of “THE HINDUSTAN
TIMES” correspondent from Ahmedabad.
So, like that, if we go by the price reports
that are coming out everyday, we will
find that people are suffering in a hopeless
manner. = Without taking that into consi-

deration, if you simply deny.what we say, .

there is no meaning in that.

My friend, Mr. Narayanasamy, has
been saying that for all these evil conse-
quences, the brief period of one year of
the Janata rule or the National Front
Government rule was responsible. It is a
very partial understanding. ‘This under-
standing won't go well.  Ha might try just
tfo juggle words at us. Bit, the point
is : Can he convince the people- by all
this? The question is this.

_bring down the prices.
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I have got the figures about petroleum
products. The figures for the gas cylin-
der since 1975 are here.  Fifteen kilogram
cylinder in 1975 used to cost Rs. 23.94.
Under the National Front Government,
its pricc was kept at Rs. 57.44.
This price was kept at the same level for
three to four years, though the war was
there in those days. But what is the price
of the cylinder now? When this figures
were given its price was Rs. §6. Its price
went up further and now it is Rs. 92.
How do you justify all this?° It is a com-
modity uscd generally by all psople here
and they are suffering because of its
price increase. About the petroleum pro-
ducts also you say the National Front
Government had increased its price and
had put it at a higher level. So, you are
following it. Is it a justification? If
you go through the index of the petrol
price over the years you will find that
as on 1-1-1973, it was Rs. 1.4] paisc a
litre. Now as on. 16-9-1992, its price had
gone up to Rs. 18.38 paise. Since this
Govenrment has taken over, its price has
gone up from 13.81 paise to Rs. 18.38.
Roughly an increase of Rs. 5 had taken
place. T am not going into the details
of paises. This increase had taken place
without war being there. - So, you can-
not just explain away that the increase had
taken place because of the war.

Because of the administered prices of
the petroleum goods having been inmased,
price of every other article has gone
up and it has affected the Staes economy
also. In our own State of Andhra Pra-
desh milk price has gone up, power price
has gone up and the bus transport price
has also gone up. Everything is sought
to be increased by explaining that the
petrol price has gone up. This is the
explanation from the top to the bottom
given by the ruling party and also by my
hon. friend, Shri Narayanasamy. How-
ever miuch you want to close your eyes,
the facts are there to see that your eyes
are opened. That is why I say that we
wi'l have to appreciate the mover for
bringing forward this Resolution before us;
and we will have to unanimously support
it in order to prevail upon the Government
to take some more serious steps in order to
That is to be

done. Thank you, : -
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oft gt sz WO - (TSEATT) < ASH
AT 43Eq  Wigeg JHIT §1gT g
gxwa faw faga o @, agagqd
-faaT &1 faga § A TS fag 9w
F1 FIET 7T AT STAET FT AGT AT
gT TR F AT FT GGV TIH, §A
9gY 42 77 FLAT 937 o T@ wEATE
F fao w19 Q6 g ? gawr fFe0
T g57 Fageqr FA AT g

oF Wi wEew ;. QAT S A
&Y, T3 gavadt ?

ITARTETE (3T AA JERT TWUN)
gt ¢f wa g g I ar
qATH HTAT |

o TR AR HNT ;AR AT ATAE
g9 a3 AW § AfRT T aIT AT AY
1Y § fF ag REgms FAt ag @
£6 TUsHIfas & 1 A12H & FT JF
& mwgmt ¥ fawrs wideT w7
arit w1 g fzam & faq & gw
wgarg & faeis a1@ @ g afFF
IIATEE ASmE Ffaw QY FA
& 1 @A 9T ¥ HET uE oew
FqT M A7 Hemw @t FT AT
- Wfaw § 9g gLAT I qIG AT
A AT ey § wfwwe

SqaaTeR@ (sindi gIwr @as)
7 AT ST L@ I G g wT
F A fer gk 179 &1 fa_Ta @
g1 9Ty |

= qW W= Worr ;%7 wiE d g
@ g AT sre=erafa ‘

IrgATRE (A g waw) -
gy & atFT e gIET F
aeg Weg ¢ Aar -

RN g T HOw T gAT A

97 & 5z & § @ g A
TR Hg T TR
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Syaaega (ofind: gawr =) ¢
7 Ffgn =t afsa |

qw W Won o Teer wfE
FTHT FT 1 T AT dqT WEN E,
WEAW . g FF AMT § AFT =@ IATIAH
IT F AT o Ao T @AIT AT
36T FT g |

| SqamaR (Wind gow; @)
adzT 7 =91 wisg wfgh |

N HA wE WO UG AT T2OT
wfSq FRM T g | 3757 3qT AR, qegq
a1 F I T FFW A gu-gfaar
& fag - -

STameRA (diadi gea1 & )
e fag ag  Ffg@  fF
T FHI TSI, GUET FT W[
wia gIET T a<g g FAEd @
g1

o WA o W 6 aEt FEAT A
@r a1 | fag g:T § w7 #7160
wfgd § guhl 78 wgars feaey A
AT @r ¢ | 3a% grafag . apaie
qQIEHTIT Q1 hIT H7 Fifary st
& #EE &9 81 AfFT g7 gaHT Ierer
RG-S I AR S | rs ) -
IAFT wgrer RN | & WY a5 e
W@l F g1 T %1 gHTX WiHA S3H
‘T WEET FEIT GG &) 9 19

i aw fm it (IT i’résr) :
e foer Fr &g ? ag ar g @

AR AR Woqr.: F UF IERW
T SEAT § | 3EE fam R ¥ st
STaTERT § qg WA § 3@ 919 )
4g &I FET § AT QW | AT Y
feafy ag & | & TS FT IEIW
ATTHT AT TMEAT § | WA F awawy
F, TAq AAGI & QW KT G
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[#: 7w weT Wiy
IIdsd wUA H AT TT W F gy
T A 7N AFAT (A Y T ATAATAF
fagam wqurel ¥ Wlemwr ¥ arEAl &
AT T GAATE | R STTE BT
qrzar # fEuwear { {5g 3 9@
¥ wte ga faawer qurs F1A0 F
AT Fh wE F wfawre F
F1¥? FA0 Fg o faqoer g @@t
&7 gowg =g ? WM oW owE
frg Tzr 2 7 wda i, fFama F1aT
F7ZT BT AG AEA AT IL, AATHL
FOT <z gz faawgr 37 daAr T
AW T A FIAT ATEAT & Z &
<rsrEerT # ATd A faan srun?-ﬁ Eai
ST g g zew fag g
FAT AIFTT F T T AT A £
TE AT ATT F | AT TG &7 A
A ) oEd T I A, @A W

Fd, A7 #AA, AR AA
Fa & TN ANw T S AIAT AL
AR

s WEILE FWART T (TATT) -
3y NrsFad Fr AT T AT
IR AaER g ?

o Wer 9w ;o H I 9T T
31 AT oA ar £ o fifsa fat
qaar Adifraw NFaza A AT Sy
T ? q DT P ITFT FATE )
qgifraq £1 A1AF T | A" F IO
afgdt oY, @rr FT FRT w6
(zr=en=)

Srameas  (sfRd gIwn eae)
& ST SHagrT w3 Srfaw | gwEr
ey T 1 97T a2 JIT FIAAT
Frgd & A gqar At F ffIv e
T ar fifsaar FfeT suaam wa
(A 1| 737 F g% ®T F FAX
Sl
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S qFEEE Wor : qdAT FT FHS
gt off, 3T AT wg FTFAS F
d= &1 Froaar wfafesg @ w1 ady,
afFT g@ §d "t D99 Tei
qE AgaT A §97 o ? e g
9T T qFTAS FT FEIG AGE AT |
grE & &wraqd 9&, qfEm wsar oA
IR IFITFST AEfHar | @
fasaren & Tra @Y =@z €1, 7fz FITE
T4 3T 91 IFY A fwgray ) THaE
& NAar 1 fFEEy B 9y ot |/
T o 593 ¥ gx Fw fRar ar )
F1 3q R T TadART F7 FLTw A
a1 ? faa feT @ v qafad 5t g«
fFar Tar av 37 27 ag gur o fE
FrwT fFaar #zr g, fraw @
grar §? € gedr  Amar § W<
o Fqar A F O T ST oTa
g FE W & fF a9 Y *ma ST
T T FeE, ¥fEw awwaE
I A FET qeFe F fadw ¥
aZ Y 5 AT9F 9@ @rE ST W
g, I 15 faw F e @
TS @I T @rg faiarsi & qer
tF s g fFaar wet &
Hf9C oY a8 TEY % g% % 9
g & fau F=hr e @ Sy
g | T8 9R”L UIT  FGET &t
SqFEAT WY e @ )

TS HEATS AT arg &1 Q@
ga& {90 g9y gz 9w I8 3w &
aEl T wfw@ AT g oamw
amt &1 af@  qe-amie s aw
2 WET ST §w.q4m g, €7 ELER
T AT | I GEEAEIE FW a4l
F A AWEFET § ? Iy I1a Y
& foft gfagi & AT 19 {1
FY AT FT T 1 GEN qFqT 1T wqR
i fawar a1, afss s Fma g
6 T4 21 T § A IAFT qISF WY
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FF graqr § o AP OF AT AqHT
A faaar wrfge ag < &g fa=ar
& axdr wra faarg | afe fasar
# fraq 39 Iz F ag ¥ fF AT
F FIATT T2 FET FGW g )
SAIGIT AT AT GrAvT AT F AX
& JART ATATA qrg< fAsmr qrar
Ffga N7 3T T RHT Frar 71w |
AT ATqFT AT FEIAT AT g
ad ofas qearT w7 sTaTEr g
EF 9T qamr wedT  FAr Afgq
fad & &1 @l @ g AwE
foar a% | us aTETIT 1975 7,
T ArAar gfegw A ¥ gAIEET
g O ar 3T AT T SEAr
Hq Frg AF frar ar 39 gAA 9
FLF 41| IA 9T OF AT 47 |
FE 97 agt ¢ 1 a6f ¥ fFad #qfg
A Ay § ar WET T et ¥
T A I FE FT AT FQA
& UIATIF T2F FW & ) AfEA
F qfegdy g F @t wram
31 1877 § o agi are g7 F frad
Har zral & f&Ud § 10 9% #
Wroafg Arardr g dr ag aa
gg gy & ¥fFEA wra sar
mEf F G Y ag & qEF AQ
W g | A AT AGAE qI FErA
T fearaarar 3@ IW F wQF FK
gegg af ¥ et & fag =T
FUArT FISMEAT | AT TET T I
F faq agmrd wdw W W g )
R A&l AT A& § ) IAEr @Ml
-wi fasrar & 1 WET ST & @@Ar
qr f& o 78 afwa F amg |
1 gefa ot fasm g, a0t 8
ugg faer 1 wdEt & 3T ISET
afwT a1 34 TR X fawra F AW
I OF I F7 OgHF G 9T Ig T
¥ sargr gEagro<@T g
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oF g AT ard far frmd AT &
3T, I AE F &< Hiyw A AL
fror w f5 o R & g wHpns s
FY &t AT guba § g0 dw #v fix
FAT AET, FAT AFaT T PV a st ARA
F a9t £% qifeat aar # ar s
g OF T ¥ ga 3w Ay faafaarga
& Fm¢ 9T ger @} feyr 1 %4 @aT
A azi aF frgadnar  @arsh ga¥
AT ¥ sraw st v fRar AT s agr
qTT Fgd § 1F F9q ¥ qruwr frarv or
fo g€ Fuwe & | @ F S
AT 1 a1 gar § FF 3w T ot sqaewy
TR | gHT 3W FT AN =jARAl *YV
fea aeg a#me s< faar g ag ¥
g3 gu smi ¥ qar T@@r @ | faE
feqfa & 3w 1989 #qr, wide ¥ ady
feafy aus @) fiF @ IF1R Fraw
o sggeaT QUi | Tfaw FRE
ag araar far a1 1 yfEs ow g
HTT (AFIIW @ IW W fawlear
qraY ! I FY qTETIT SE FW F
gzaq av w3 ¥ I F AY
FacyT % 31F g3, ag 1T e Al
wAT 1 W & e AgmE ww
F F fau Fra gfy  Fgar o
qFAT § & A TE GG AT

dew, ag I AT AAT Agd AT
g A gaf farar & wgwe g M &
agYy AT A fe g ¥4 S ¥
fag gardr o fad g oFt g€ &, W1
3qTeT FHET W &, JaBT FwaT
1, 7 SENT A &Y T T aafaer
#1 52 fear o HYT qrawfas fagor
garsft srza e aT & saw gggfwar
1Y, TEAFE ATHIT ST F AN
#31q fRar Irg, ast gw 3@ dgmd
T qrear @y g 1 Agrear, saR
awz faar sad fag e
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‘DR. NARREDDY THULASI Ri:DDY
(Andhra Pradesh) Madam Vice Chair-
person, (o-day' every Indian women cspe-
cially. the housewife is wishing three
things.  Her first wish is that our finance
Minister should not go {o the World Bauk
for loan. -This is her lirst wish which
she asks for while prayipg o God. Her
second wish is that the sun shouid never
rise the next morning. This is her prayer
every night before she goes ¢ vbed.  Her
third wish is that shc should have the
‘Akshaya Patra® wish Draupadi had in
Mahabharata, These are the three wishes
of an Indian house-wife.

Let us know the reason of her wishes.
Her first wish that the Finance Minister
should not EO to the World Bank for
loan, She knows that if the Finance
Minister Goes to Washington or any otber
foreign country it is only to borrow  some
money. When he visits a foreign
"Country he has to submit to their un-
conditionalities. ‘They ask him to increase
the prices of some Comodities, harrass our
people which they enjoy and only then
they relent and sanction some loan. 5o
each visit of the Finance Minister 1o
foreign country is followed by an increass
in our prices resulting in further increase
in the worries of the people of our coutry.

Her second wish is that the sun shoald
not rise the next morning because her
problems start as the day begins. She
has to start cooking every morning. Cook-
ing means consumption of LPG. Fear
clutches at her heart as soon as she thinks
that LPG Cylinder is going to be exbausted
and she will have to get another Cylinder.
Her day starts with a2 fear.  She somchow
manages to overcome this fcar and lighis
the . oven and starts boiling some
Water. Now comes the turn of
Sugar, ‘tea leaves or coffee powder which
she has to use for the morning cup of tea
or cofleec. She uses it sparingly with a
fear that she has to purchase it again
Finally she completes the coffee session.
Next comes the problem of sending child
ren to school. She finds that the bus
fares have increased dug to a hike in the
prices of petrol. She will find an increase
in the school fees. So each morning
brings with it added problems.  Thal is
why she wishes to spend her time in §eep-

“English ;anslation of the original speech
delivered in Telugu. !
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ing because that is the only time she has
not to face any proolem.  But since uns
is an unfulfilied wish, she prays 10 God to
give her an ‘Akshaya Pawra’ as the one
Draupadi had.  She feels that it she also
has one she can feed her children and also
the relations and  guesls who visit her
hoaie.

Next womes the turn of man. He is
scired to go to take pocket full of money
amd get a bag full of things.  But now
even if we takes a bag full of money be is
not able to brine oven a2 pocket.

Madam, what  did the Congress Party
say in their maaitesto ? Laey had pro-
mised 1o bring the price-[zvel back to July
199¢ position.  The gullible people belie-
ved their commitments and voted them tc
power and now they feel cheated. Now
the people are crying aioud saying that
they need not bring the priczs back to 1990
prices but just see that they do not increase
any further. They are continuously deva-
Ining the rupece. They are always trying
to barrow from the foreign countries at
the cost of devaluing our rupee.  To-day
wg have to pay a loan of Rs. 2,50,000
crores.  To repay this loan we have to pa;
« minimum of Rs. 18,000 crores every
yeut.  We have to pay this in dollars. W
lave (o increasc Our exposts to get more
foreign exchange. . But whaere is the capa
city for us to increasa our cxports ? Al
this is directed against the common mar
and he has to bear the burden of increasec
prices.

Madam, our government talks of defici
budget.  Earlier the prices used to in
crease once a year, i.c. after the presenta
tien of the budget, But now every da
the prices are increasing. The budget ha
become totally  irrelevant, This is th
present  situstion.  While tbe priccs o
petrol are decreasing in the internaiona
market, thcy are increasing in our countr
day by day.

THE VICE CHAIRMAN (SHRIMAT
SUSHMA SWARAJ) Now, the tim
allotted for the Private Members' Busines
is over. We wil continue this Resolutio
on- next to next Friday, that is; on 18
Now, we shall take up the Special Mer
tions. ) ' ‘



